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COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
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I, the Chairman of the Committee on Private Members® Bills and Rcesolutions,
having been authorised by the Committee to present the Report on their behalf,
present this Sixty-fifth Report.

2. The Committec met on the 3rd August, 1970, for— ‘

I. Allocation of time to the Resolutions set down in the List of Business
for Friday the 7th August, 1970.
II. Classification and allocation of time tor discussion of Bills (vide
Appendix).

Allotment of time to Resolu.uons

3. The Members whose Resolutions had been included in the List of Business
for the 7th August, 1970, had been invited to present thcir views on their
Resolutions before the Committec, Sarvashri Surendranath Dwivedy and Bibhuti

Mishra attended the sitting.
4. The Committce recommended the allocation of time as follows:—

(1) Resolution rcgarding Law and order situation in West 2} hours
Bengal.

(2) Resolution rcgarding Measures to solve land problems. 2 honr:s

2 hours

(3) Resolution regarding Withdrawal of CRP from all Statcs.
Classification and allocation of time 1o Bills

S. The Members concerned had been invited to present before the Committee
their views on their Bills. Sarvashri Panna Lal Barupal, Kanwar Lal Gupta

and Mrityunjay Prasad attended the sitting.

6. After considering all aspects of the Bills, the Committec placed all the
Bills in Category ‘B’ and recommended allocation of time for cach of these Bills
as shown in columm § of the Appendix.

Recommendations

7. The Committee recommended that—

(i) the allocation of time to resolutions, as shown i h4
be agreed to by the House; and own in paragraph 4 abowc,

(i) the classification and allocation of time to Bills by th i
shown in the Appendix be agreed to by the ng ‘c Committee as

New DEeLnI1;
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APPINDIX

S. Name of the Bill and the Member-in-  Bill Category Time allot-
No. charge No. alloted ted by the
Committee
1 2 3 4 5
1. The Civil Proceedings Legal Assistance 5 of 1970 B 1 hour
Bill, 1970 by Shri Madhu Limeye
2. The Representation of the People 60of1970 B 1 hour

(Amendment) Bill, 1970 " (Substsrs-
tion of section 11) by Shri Madhu
Limaye.

3. The Constitution (Amendment) Bill, s8ofis70 B 1 hour
1970 (Mnsertion of sew arnicle 1374)
by Shri Om Prakash Fyagi.

. TheRihar Legislative Courcil (Aboli- 75 of1970 B 2 hours
4 ’lion) Bill, 1970 by Shri Bhogendrs
he. :

5. The Code of Civil Procedure (Amend- s6ofig70 B 1 hour
ment) Bill, 1970 (Amendmens of Pires
Schedule) by Shri Om Prakesh ¥yagi.

6. The Salaries and Allowances of Mem- 670f1970 B 2 hours
bers of Parliament (Amendment)
Bill, 1970 (Imsertion of mew secrion
&4) by Shri Paons La) Rarupal.

7. The Judges (Inquiry) Amendmemt Sg9ofioo B 1 howr
Bill, 1970 (Amendmen: of sections 3, 4
. and 6) by Shei Tenneti Viswunatham,

8. The Constitution (Amendment) Bill, & of 1950 B 1 howr
1970 (Omission of article 314) by Shri
Madhu Limaye.

9. The Uttar Pradesh Legislative Courncil  7¢ of 195¢ B 2 hours
(Abolition) Bi'l, 1670 by Shri George
Fernandes.

10. The Payment of Bonus (Amendinent) 6sof1g70 B 1 hour
Bill, 1970 (Amondment of sections 10,
13. etc.) by Shri George Fernandes.

11. The Constitutior (Amendment) Bill, 63 of 1970 B 1 howr
1970 (Imserrion of mew article 24A)
by Shri Kanwar Lal Gupta.

t2. The Constitution (Amendment) Bill, 64 of 1550 B 2 hours
1970 (Amendment of Pirst Schedule)
by Shrl Kanwar Lal Gupta.

13. The Post-Graduate Institute of Medi- 66 of 1970 B 1 hour
cal Education and Research, Chandi~
garh  (Amendment) Bill. 1970
(Amendmen: of sections 3, S etc.) by
Shri Shri Chand Goyal

-44. The Constitution (Amendment) Bill. 69 of 1970 B 1 hour
1970 (Amendment of articke 16) by
Shri Shri Chand Goyal.




Shri Kanwar Lal Gupta.

Shri Mrityunjay Prasad.

I 2 3 4 5
1s. The Ceiling on Profits Bill, 1970 by 710f1970 B 2 hours
16. The Constitution (Amendment) Bill, §7 of 1970 B 1 hour

1970 (Amendment of arricle 360) by
2§ hours

17. The Constitution (Amendment) Bill. 62 of 1970 B
Schedule)

19770 (Amendment of Seventh
by Shri Mrityunjay Prasad.
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